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OA 273/97 

R.P.Pathak & Ors Vs Union of India & Ors 

ORDER (By circuletion) 

21.1.2003 

HON.MR.JUSTICE R.R.K.TRJVEDJ•,v.c. 

HON.MAJ.GEN.K.K.SRIVASTAVA,MEMBER(A) 

This app Li c a t f o n is for re v i e w of our cr de r 

dated 2.7.02 passed in OA 178/97 and OA 273/97. 

the judgment has been gjven en the basis cf the 

Full Bench JudgmEnt cf Jajpur Bench in caSE OF 

Aslam Khan Ve.Un{on cf India and Ors. We de not 

f j nd any e r r c r a ppa r e n t en the face of record 

caJljng for our intereference. 

The review a pp I j cation. is acce:rdjngJy 

MEMBER(A) 

Uv/ 


